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of the Export (Quality Control and
insertion) Act, 1983*—

( 1) The Export of Inorganic 
Chemicals (Inspection)
Amendment (Amending) 
Rules, 1975, published in Noti
fication No. S.O. 1813 in 
Gazette of India dated the 
14th June, 1975.

¥he Export of Inorganic 
Chemicals (Inspection)
Amendment (Second Amend- 

-tag* fcules, IMS, pnbtiShfcJ in 
Notification No. S.O. * 1814 in 
Gazette of India dated the 
14th June, 1975.

(3) The Export of Carpets (Qua
lity Control and Inspection) 
Amendment Rules, 1975, pub
lished in Notification No.
S.O. 1815 in Gazette of India

' dated the 14th June, 1975.

(4) The Export of Cashew Ker
nels (Quality Control and 
Inspection) Amendmei it
Buies, 1975 published in Noti
fication No. S.O. 1893 in 
Gazette of India dated the

* 21st June, 1975.

(5) The Export of Dried Shark
Fins and Dried Fish Maws 
(Inspection) Amendment
Rules, 1975, published in 
Notification No. S.O. 1894 in 
Gazette of India dated the 
21st June, 1975.

(6) The Export of Stainless Steel 
Utensils (Inspection) Amend
ment Rules, 1875, published 
in Notification No. S.O. 1094 
in Gazette of India dated the 
28th June, 1975.

(7) The Export of Transmission 
Line Towers (Q u a lity  Con
trol and Inspection,) Amend
ment Rules, 1075 published 
in Notification No. S O. 1995
in Cfozette °Lfodia P *  
"StlhSuftfc, ntffc -

(&} Qhe Export' t>f Steel Trunks 
(Inspection) Amendment 

Rules, 1975, published in 
Notification No. S.Q. 199$ In 
Gazette of India dated the 
28th June, 1975.

(9) The Export of Minerals and 
Ores group-I (Inspection) 
Amendment Rules, 1975, pub
lished in Notification No.
S.O. 2073 in Gazette of India 
dated the 5th July, 1975.

(10) The Export of Electric Fan 
(Quality Control and Inspec
tion) Amendment Rules, 
1975, published in Notification 
No. S.O. 2269 in Gazette of 
India dated the 19th July, 
1975.

(11) The Export of Carpet (Qua
lity Control and Inspection) 
Amendment Rules, 1975, pub
lished in Notification No. S.O. 
2272 in Gazette of India dated 
the 19th July, 1975.

[Placed *n Library, , See No, LT- 
9«tom s. * • *
C oal M ines (L abour W elfate F und

1s t  A m e n d m e n t ) R u le s , 1975

THE t>EPOTY MINISTER IN THE 
raOJfSTRY OF LABOUR (SHftf
BALGOVIND VERMA): I beg to lay 
on the Table:—

(1) A copy of the Coal Mines 
(Labour Welfare Fund First

Amendment) Rules, 1975, 
(Hindi and English versions) 

$tebl4rffeedl in Notification Nb.
475 in Gazette Of India 

dated the 12th April 1975, 
under sub-section (3) of sec
tion 10 of the Coal Mines 
Labour Welfare Fund Act, 
1947,

(2) A statement (Hindi and Eng
lish versions) showing rea
sons fof delay in laying the 
above Not&tofltion.
in Itibr&ty. See LT-

9893/ 78.1


